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give hereln below the detalls of the assets (Immovable, movable, bank ba[anae, etc,) of

myself, my spouse and dependants*:
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Savings, LIC
Policles, ete.
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Other assets,
such as values
of clalms /

(vi)

interests

Note: Value of Bands / shares / Debentures as per the latest market value In Stock
Exchange In respect of listed companies and as per hooks 1n the caseé of non listed

companiles shotld be given.
* Dependant here means a person substantially dependent on the Income of the

employee,
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Houses / Apartments
etc.
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- Current market
value
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i) (i) Government Dues:

{a) dues to departments
dealing with government
ACCO
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(b) dues to departments
dealing with supply of

| water
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dealing wWith supply of
electricity
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(d) dues to de rtments
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(f) Other dues, If any
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which Income Tax Return
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(H) Wealth Tax {Also
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year Uptn wm;:h Wealth
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Place:

Date:.
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I hereby declare that the abn& details are true to the best of my
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Please sign each page of the declaration. Asset declaration form
must bie in A4 size white paper with computer typed (single side)
in prescribad format.
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